21 TEM NO. 28 COURT NO. 6 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).12030/2014

(From the judgenent and order dated 18/12/2013 in CVMA No. 4252/1982 of
the H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

RAJENDRA SI NGH GAHLAUT & ANR Petitioner(s)
VERSUS
THE REG COOP. SOCIETIES U P & ORS Respondent ('s)

(Wth appl n(s) for exenption fromfiling OT., prayer for interim
relief and office report)

Dat e: 08/05/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE VI KRAMAJI T SEN

For Petitioner(s)
M . Shekhar Naphade, Sr. Adv.
M. E.C. Agrawal a, Adv.
M. Raj esh Kumar, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Put up after the ensuing sunmer vacation to enable

t he counsel for t he petitioner to pr oduce r el evant
document s.
(N. S. K. Kanesh) (Renuka Sadana)

Court Master Court Master



